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in the market with a view to stabilize the market price in favour of farmers as a
result the market price goes above the MSP. Under the present mechanism, State
Government agencies procure produces primarily from the farmers on behalf of

central agencies.
(b) No, Sir.

(c) to (¢) Do not arise.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Dairy processing and infrastructure development fund

1. SHRI N. GOKULAKRISHNAN: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) Whether it is a fact that Government is considering to provide ¥ 8,000 crore

fund to help milk co-operative societies to expand their capacity;

(b) Whether it is also a fact that Government aims to create new milk processing

capacity of 27 million litres per day in the Cooperative sector this year;

(¢) Whether it is also a fact that this year 39 projects by various cooperative
dairies will be cleared under the Dairy Processing and Infrastructure Development
Fund; and

(d) If so, the details thercof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRIMATI KRISHNA RAJ): (a) Yes Sir, The Department
of Animals Husbandry, Dairying and Fisheries has launched new Central Sector
Scheme Dairy Processing and Infrastructure Development Fund (DIDF) in December,
2017 with a corpus of X 8,004 crore with National Bank for Agriculture and Rural
Development (NABARD), to help milk co-operative societies to expand and modernize
infrastructure for processing and value added products.

(b) DIDF envisages to create additional milk processing capacity of 12.6 Million
liters per day in the co-operative sector during the project period.

(¢) and (d) DIDF envisages that 39 profit making milk unions shall be covered
initially. However, other Milk Cooperatives shall be eligible subject to fulfilment of
eligibility criteria. A list of 39 milk union is enclosed in Statement.
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Statement

List of 39 milk cooperatives identified under Dairy processing and Infrastructure

Development Fund (DIDF)

Sl. No. State Name of Milk Cooperative

L. Andhra Pradesh Andhra Pradesh Dairy Development cooperative federation
Ltd. (APDDCF)

2. Andhra Pradesh Prakasham

3. Andhra Pradesh Sangam PC (Guntur)

4, Gujarat Ahmedabad

5. Gujarat Banaskantha

6. Gujarat Gujarat Cooperative Milk Marketing Federation Ltd.
(GCMMF)

7. Gujarat Kaira

8. Gujarat Panchmahal

9. Gujarat Vadodara

10.  Gujarat Sabarkantha

11.  Haryana Hissar-Jind

12. Karnataka Bangalore

13.  Karnataka Belgaum

14.  Karnataka Dharwad

15.  Karnataka Hassan

16.  Karnataka Karnataka Milk Federation (KMF)

17.  Karnataka Kolar

18.  Karnataka Mandya

19.  Karnataka Shimoga

20.  Karnataka Tumkur

21.  Karnataka Raichur

22.  Kerala Kerala Co-operative Milk Marketing Federation
(KCMMF)

23. Madhya Pradesh Bhopal

24.  Madhya Pradesh Indore

25.  Maharashtra Kolhapur Milk Union
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Sl. No. State Name of Milk Cooperative

26.  Maharashtra Rajaram Bapu (Walva)

27.  QOdisha Orissa State Cooperative Milk Producers' Federation
(OMFED)

28.  Punjab Ludhiana

29.  Punjab The Punjab State Cooperative Milk Producers’
Federation Limited (MILKFED) (Centralised)

30.  Punjab Patiala

31.  Punjab Jalandhar

32.  Rajasthan Bhilwara

33.  Rajasthan Bikaner

34.  Rajasthan Rajasthan Cooperative Dairy Federation Ltd. (RCDF)

35.  Tamil Nadu Salem

36.  Tamil Nadu Tamil Nadu Co-operative Milk Producers' Federation
Limited (TCMPF)

37.  Telangana Telangana Milk Federation

38.  Punjab Baani Milk Producer Company

39.  Rajasthan Paayas Milk Producer Company

Transactions under e-nam platform

2. PROF. M. V. RAJEEV GOWDA: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) the number of transactions made by the Food Corporation of India (FCI)
on the ¢e-NAM platform, State-wise;

(b) the total number of all transactions made on the ¢-NAM platform, State-
wise;

(c) the value of transactions made by the FCI on the ¢e-NAM platform, State-
wise; and

(d) the value of all transactions made on the ¢e-NAM platform, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND

FARMERS WELFARE (SHRI GAJENDRA SINGH SHEKHAWAT): (a) E-NAM is an
electronic trading portal with Pan India trading facility which networks the existing



